LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI
REVISED LIST OF BUSINESS
Monday, 02 April 2018 / 12 Chaitra 1940 (Saka)

2.00 PM
1. Special Mention(Rule-280) :
The following Members to raise matters under Rule-280 with the permission of the Chair :

1. Shri Akhilesh Pati Tripathi 6. Shri Anil Kumar Bajpai

2. Shri S.K. Bagga 7. Shri Narayan Dutt Sharma
3. Smt. Bandana Kumari 8. Shri Nitin Tyagi

4.  Shri Som Dutt 9. Shri Om Prakash Sharma
5. Shri Surender Singh 10. Shri Adarsh Shastri

2. Calling Attention (Rule-54) :
Ms. Rakhi Birla, Hon’ble Deputy Speaker
Shri Ajay Dutt
To call the attention of the Hon’ble Minister of Social Welfare towards ‘situation arising out of the

decision of Hon’ble Supreme Court of India regarding Scheduled Caste & Scheduled Tribes (Prevention
of Atrocities) Act, 1989’.

3. Short Duration Discussion (Rule-55) :
Shri Saurabh Bharadwayj
Shri Nitin Tyagi
Smt. Bandana Kumari
To initiate discussion on the situation arising out of “Officers of GNCT especially those belonging to
IAS/DANICS cadre not attending meetings/phone calls/messages related to public works and official
matters of MLAs”.

Delhi C. Velmurugan
02 April 2018 Secretary
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